IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 02.06.2026

INotified | ' '
Courtjamount Reject
case HNo. Fee Status

1 |B.C.PANDA [41127/2026(02.06.2026 |WP(C)/22398/2019|10 | c |
2 |B.C.PANDA |41128/2026(02.06.2026 |[WP(C)/22400/2019/10 | c
3 |B.C.PANDA [41129/2026(02.06.2026 |[WP(C)/22401/2019/10 | c |
15.00,
g [MBNOJ KOMAR|41134/2026(02.06.2026  |cRLMP/187/2026 |7 3*¥15 PAPER|U
PANI LESS
5 |J. KAMILA |41135/2026(02.06.2026 |CRLA/834/2023 |7 ﬁiégﬁ'iﬁﬁﬁ U
6 |S K SAMIM |41136/2026(02.06.2026 |CONTC/1690/2026 |10 U
7 |B DAs 141137/2026(02.06.2026 |RSA/338/2005 110 U
'8 |P K PANI  |41138/2026(02.06.2026 |FA/281/1996 110 U
9 |P K BARIK |41139/2026(02.06.2026 |WP(C)/549/2011 |7 U
10 |M BEHERA  [41140/2026(02.06.2026 |[WP(C)/21282/2013 |10 U
11 M K RATH  |41141/2026(02.06.2026 |[WP(C)/9730/2019 |10 U
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|
12 |A T NAYAK [41142/2026(02.06.2026 |[WP(C |
13 |D K BEHERA |41143/2026(02.06.2026 |[WP(C)/16872/2026 10 v
14 |A T NAYAK |41144/2026(02.06.2026 |WP(C)/13730/2026 10 S
15 |R SETH 141145/202602.06.2026  |CRLA/508/2025 |10 v
16 |D P MISHRA |41146/2026(02.06.2026 [WP(C)/14685/2026|10 v
17 [P K JENA  |41147/2026(02.06.2026 [WP(C)/12807/2026 |10 v
‘18 P.K.MOHANTY 41148/2026‘02.06.2026 CONTC/4826/2025 ‘10 ;gg&i;gs ‘U ‘
19 |P K MISHRA [41149/2026(02.06.2026 |ABLAPL/2608/2026|10 | v
20 [B K DAS 141150/2026(02.06.2026 WP (C)/16562/2026 |10 | v
21 [P K JENA  |41151/2026(02.06.2026 |WP(C)/16853/2026(10 | .
22 |P K JENA  [41152/2026(02.06.2026 |WP(C)/12627/2026|10 | v
23 |D SAMAL 141153/202602.06.2026  |ABLAPL/5670/2026(10 | v
24 |D SAMAL 141154/202602.06.2026  |ABLAPL/5667/2026(10 | v
25 |s K NAYAK [41155/2026(02.06.2026 |WP(C)/9722/2026 |10 | v
| | | Total 241

N I C (Software Team)



